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BEFORE THE REG STRAR MR- M V RAMESH
Crim nal Appeal No(s) . 149/ 2015
KRI SHNA PAL @ KRESH PAL Appel | ant ('s)
VERSUS

STATE OF U. P & ANR Respondent ( s)
Date : 11/02/2016 This appeal was called on for hearing today.

For Appell ant(s)
M. Anurag Kishore, Adv.
M. Mordhwaj Singh, Adv.
For Respondent (s)
&p. Capt. Karan Singh Bhati, Adv.
M. T. CGopal, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

The of fice report is t hat t he certificate of service
in
respect of the respondent no.1 has not been received fromthe
concerned Hi gh Court as yet. A remi nder shall be issued.
Li st again on 01.04. 2016.
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